BTEM No. 1-B Court No. 3 SECTI ON | VA

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Cl VI L APPEAL NO. CF 2007

(Arising out of SLP(C) No. 11611/2004)

KARNATAKA POMER CORPCRATI ON LTD. & ANR Appe
Ilant (s)
VERSUS
A. T. CHANDRASHEKHAR Respondent (s)
Wth CA No........ /2007 @SLP(C) No. 13511/2004

Date : 28/02//2007 This Petition was called on for judgnent today.

For Appellant (s) M. K J.John, Adv.

for Ms. K J.John & Co., Advs.

For Respondent (s) M. P.P.Singh, Adv.

M. Raj esh Mahal e, Adv.

Hon’ bl e Dr. Justi ce Arijit Pasayat pronounced

Judgment of the Bench conprising H's Lordship and Hon' ble M.

Justi ce Lokeshwar Singh Panta.



Leave granted.

The appeal s are al | owed in terns of t he

judgnent. There shall be no order as to costs.

(Shashi Sareen) (Vijay Aggarwal)

Court Master Court Master

Si gned Reportable judgnment is placed on the file.

si gned



